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Summary of work
[Shri Saugata Roy]

in the House at Zero Hour. I do not
know whether such a motion has been
moved or given notice of. It was not
«circulated along with the list of busi-
ness tody. But I find in the papers
that a no-trust motion is being put...

MR. DEPUTY-SPEAKER : It is the
‘business of the Party concerned whe-
ther they want to move or not.

SHRI K. P. UNNIKRISHNAN
(Badagara): Have you got any notice?

MR. DEPUTY SPEAKER: On the
one hand you say that it should not
‘be divulged to the press, this and that
and on the other hand you are asking
in the House whether 1 have received
notice (Interruptions) Mr Vayalar
Ravi.

SHRI VAYALAR RAVI (Chirayin-
kil): I am rising to seek a clarifica-
tion from you. I have given notice of
breach of privilege against Shri Raj
Narain—under rule 334A-—because Mr,
Raj Narain made a statement that he
was moving a motion of privilege
against the Prime Minister. I have
nothing against that he can do what-
ever he wants...

MR. DEPUTY-SPEAKER: I have
received your notice, I have to go
through the newspaper report which
you have mentioned. Without going
through that, I cannot take a decision.
1 shall revert to it tomorrow,

PARLIAMENTARY COMMITTEES—
SUMMARY OF WORK

SECRETARY : Sir, 1 beg to lay on
the Table a copy of the ‘Parliamentary
‘Committees—Summary of Work'
(Hindi and English versions) pertain-
ing t» the period 28th March, 1977 to
31st May, 1978,

MR. DEPUTY SPEAKER: Now, we
take up the call-attention.., (Inter-
ruptions) I will have to look into it
‘before you can raise it in the House.
‘There are so many notices, and I will
have to look into the notices and take

Harijang in Rohtak Distt. (CA)

decisions on them. Some of them havg
been received only this morning.
Please do not rise up in the House and
try to air your notices. Notices are
notices and they will be taken notice
of, and only after they have been taken
notice of that decisions will be made.

Now, we take up the Call-Attention.
Mr. Sarsonia.

12.05 hrs,

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

REPORTED INCIDENT OF TWO HARIJANS
HAVING BEEN SHOT DEAD IN VILLAJE
MorkHERI (HARYANA)
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